
VAISAmaA .;-ttII (SAKA) Ora-' AnS1Ders 

violating: the law of your sail and you 
allowed, tkis. to '0, on? ' What. action 
do you proPbse to take against it? 
Why have you not taken action 
against this? We know your weak-
ness aQoui AmericaDB. 

SHlU YOGENDRA MA ANA~ 

Sir, first of all I would-like to clarify 
the first question which the hone rnem.. 
ber put. The· compouDoing fee is 
Rs. 5,000/-and the penalty imposed 
is Rs. 50,000/-. I am tauong about 
Birlas because you said why it was 
RS. 5,000/-. In the case of Ameri-
can EmbaSSy they have committed 
certain irregularities in construction ... 

SlntI JYOTIRMOY BOSU: 'Irreg-
ularities' hoW-polite! 

BRHI 'YOGENDRA MAKWANA: 
It is not. according to tbe" law ..•. 

SHBI JYOTIRMOY :s.o&U:· SaY 
brea~in  the law: 

SHRl YOGENDRA' MAKWANA: 
Weo considered· Ull's bleakin,. tie 
law. In ~an  cases jt is ~ll e  

also. In this-case because it is a for-
eign . dipiomatic' missibn we have al-
lowed it. 

Quark:r. 

April-J unc' ,80, 

u1 ~ e t.  80 

OCt.-Dee. '80 

. Jaxs.-March' 'If 

SHRI M. RAM GOPAL REDDY: 
Sir, in the e~atche, and allocations 
there fs a difference of 63,100 tonnes 
in a -year. t want to knOw -Whether 
Govemment of. lIldia Is lOin, to make 
good this dUference. . .. . " 

SHRI JYC)TfRMOY BOSU: Beeause 
they are Americans yOu have allowed 
it. 

AUMmeal Of -eemeat to Aa4hra 
Pra4esh 

*995. SHRI M. RAM GOPAL KED-
DY: Will the Minister of' INDUSTRY 
be-pleased to state: 

(a) what is the basis for allotment 
of cement to different states; anQ 

(b) the quantum of cement allotted 
to Andbra Pradesh during 191O-1l 
and quantity actually delivered 
( quarter-wise) ? 

THE. DWUTY MINISTER .. IN, THE 
M1Nl ~  OF ·INDUSTRY (SHRI P; 
A. SANGMA): (a) The States are-given 
allocation of cement every quarter: OD' 
the' basis of. Pdt conaumptioll and 
Iteep1ftg in view ov.erall availabW·ty of 
cement. 

(b) Quarter-wise· aUocation and 
cie&patches. of cement made in favour 
sf state of Andhra Pradesh during 
the year 1~1 were as under:-· 

------------_.-
Allocation Despatches 

(in tonnes) 

. 4,,*,600 5,49-,400 

4,47,800 ' 3,94,700 

3,61,500 , ,~ 

4,15,800 4,15,300 

THE M N ~ OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANA): Sir, thll 
pattern of allocation has been evolv-
ed'in vIew of ' the sbortale of cement 
production in the country. A. f:tr a. 
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the gap is concerned eftorts are being 
made to fill in the ga,p -in oUter states 
as well. Sir, the. figure given by my 
colleague also includes the' ad hoc al-
lotments given to the state for emer-
ge.:flC? purposes and the figures of that 
are: 

January to March 1980 
April to June 1980 
July to Sept., 1980 
Oct. to Dec., 1980 
Jan. to March, 1980 

30,000 tonnes 
1,01,000 tonnes· 
1,29,000 tonnes 
42,700 tonnes 
97,000 tonnes 

Sir, a few days back an ad hoc allot-
ment of 35,000 tonnes was made to 
them. This only shows that we are 
making efforts as far-as possible to 
cater to the emergency requir,-ments 
of each State. 

SHRI M. RAM GOPAL REDDY: 
S:r, Andhra Pradesh Is constructing 
man1 river valley projects and the 
. cem.t supply is very essential. I 
would like to know what percentage 
of cement is being allotted to Andbra 
Pradelh as compared to diflerent 
States of India. 

SHRI CHMANJIT CHANANA: 
Sir, if the hon. Membq. .• ants I can 
lay on the Table the State-wise allo-
cations and even help him work out 
the percentages later. 
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. THE MINISTER OF STATE IN THE 
MINISTRy OF LABOUR (SHRIMA'l'I 
RAM DULARI SINHA): (a) and (b). 
Yes, Sir. Government is presently 
engaged in preparing a Wage Polley 
Statement. It is proposed to finaUse 
it in consultation with the .represen-
tatives of employers and workers at 
the next national tripartite c n~r

ence. 

(c) The state Governments have 

been requested to communicate their 

views regarding various aspects ot 

the nat!onal wage pollcy. 
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